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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Fourth Session
BULLETIN-PART—I
( Brief: Record of Proceedings)
‘Wednesday, March 1, 2017
No. 46
The Assembly met at 8.30 a.m. with Mr. Speaker in the Chair.

Questions :

Five questions in the list of questions posted for the day were
answered orally.

Adjournment Motion :

After hearing the Minister for food and Civil Supplies and the Chief Minister
the Speaker withheld consent to the moving of an adjournment motion given
notice of by Shri M. Ummer and two other Members regarding the serious
situation reported to have arisen consequent on the collapse .of the Public
Distribution System and hike in price of essential commodities.

Calling Attention :

(1) Shri C. Divakaran called the attention of the Minister for Education
to the necessity of taking steps to effect appointments in the aided
educational institutions through the Kerala Public Service
Commission. The Minister made a statement thereto.

{2) Shri K. M. Shaji called the attention of the Minister for Ports,
Museums and Archacology to the necessity to complete the
developmental activities of Azhikkal Port in a time-bound manner.
The Minister made a statement thercto.

The Matters raised by Members Under Rule 304 :

The matters raised by Members in the House Under Rule 304 are listed
below :

In protest against the attitude of the Government in the matter, the Members
belonging to the opposition staged watkout.

KNPP. 222/2017 (ii). .




mcmfai @RONCI GG Grl@” | afletio JL ety | QD)
1 2 3 * 4
1 I . oeaue aammiomel | @ud val. eel @@oeguﬂssmi P 1AADT
i aflayrdmnleegeoe -
! @RI he0We  AdFlajw’
i+ et HOTH BT ¢
2 @ af). oM. ottom1d | c0@  OIWEHOTUIEE )] gayaan
! GalBdnen]gne0
i SF1CHIHBIME MCosTHMU
3 . Wyl af)ad. ag). MHITVAENW” 5D Galderay’ geuyREE
! ameflesan’ CqynumIad  Alayddmolses
| ) 231 2§07 TosUTW o]
: — e S A -
4 @@ 0d. eeomieiand . | aaslene A 6RO 6 eyl
| | Db, CBOUKIYNS ORIEIA LD
! camvloe @68
| aflslggmmay” quoarimwlaf’ i
5 W, aroyal emanml | noasl, &ogewig mmmmsanuaj aanaae
! aJDE0RE]SAITIEY i
! MUoEUTWaf’ i
6 | W sxdadl adomiad | aroerencs” ST PO, TEFRTVITo
i A RPYRNS TUETAIGN MinDA | BOMYo
' Mol @R aGhoaRn g | M M lSHEHUDYo
QUDRIEHDIDY midamierm nlean” anees’
| cJudommsmdas” armaml]  @1dmnIsmoje
f T TP Y oy (V3 T s TH RN : m‘ﬂ,q_dm@@
7 @1, O IR QI3 BRI IVIDHBONS oNofw | NlaQ. nIglHERIoY
@RHOUCBAGIBUA ToosTNWaf aIgldnaidy
afleanieomugEIw
GAHHUDNJe MIWA0)o
i ute gk Ete
nlodelanaiol
i 0400

nl«ﬂ:(}im@’l




1 2 3 4
8 Wi afl. @Rlad) | H&ISI0HHD BRTUOIMAIB] 0QIMN 00 BAID
Gatog am oMy avlofiauemad|  MIdemaemayo

Ganlmy’ BRR0EIHRMD” moen}im@W
TuosmWwlaf

9 @) afl. o). quEi@® | caseicsciaioer APOOGTYe
snaeommy” aoghak) a9 ama¥lep
MUNJa NHAM@” MooemImWlaf o iy

10 . af). agle. AROIE | Oa13@AllBLCI0E3E]0] allagomyamn

Papers laid on the Table .

maatiem@d  audafimd’ aylaiaag Qo |BEH]
@lo ervIEs’ apeinfleamma’

mBaMINDAIERME”° TlofrmMulal

The Ministers made statement on the respective subjects.

The following answers together with statements showing reasons for delay
were laid on the Table as per Rule 47(2)
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1 2 3

14 1 57, 443, 904, 945, 1037, 1118, 1124, 1355, 1635, 1827,
2163, 2193, 2232, 2315, 2374 ‘

14 2 39, 85, 86, 91, 126, 143, 148, 901, 902, 911, 1045, 1283,j

1317, 1634, 1646, 1827, 1871, 2152, 2226, 2252, 2308, :
2470, 2630, 2642, 2694, 2731, 3097, 3278, 3315, 3680, '
3754, 3763, 3786, 3930, 3966, 4199, 4214, 4314, 4615, |
4878, 4948, 5244, 5285, 5975, 6148, 6152, 6310, 6312,
6387, 6422, 6436, 6481,

Presentation of Report :
The Fifth Report of the Business Advisory Committee was presented.
Consideration of Report ;

The Fifth Report of the Business Advisory Committee was adopted by the
House.

Statement under Rule 300 :

Shri E. Chandrasekharan, Minister for Revenue and Housing made a
statement regarding the steps being taken by the Government to face the scarcity
of drinking water and crop destruction due to severe drought in the State.

Discussion on the Motion of thanks to the Governor's Address

Discussion on the Motion of Thanks to the Governor's Address resumed.
The following Members took part in the discussion :

Shri Raju Abraham
Shri Anwar Sadath
Smt. €. K. Asha

Shri Mons Joseph
Shri K. Krishnankutty
Shri A. N. Shamseer




Shri Anoop Jacob

Shri E. K. Vijayan

Shri O. Rajagopal

Shri C. K. Saseendran

Shﬁ P. K. Kunhalikutty

Shri S. Sarma

Shri Ramesh Chennithala (Leader of Opposition)

Smt. K. K. Shylaja Teacher, The Minister for Health and Social Justice
Shri E. Chandrasekharan, The Minister for Revenue and Housing and
Shri Pinarayi Vijayan, the Chief Minister replied to the points raised in the
discussion. The amendment moved by Sri O. Rajagopal was withdrawn by the
leave of the House. The Motion of Thanks was then put to vote and adopted by~
the House., '

The House adjourned at 4.07 p.m. to meet again at 8.30 a.m. on Thursday
March 2, 2017.

V. K. BABU PRAKASH,
Secretary.



